
Government of Jammu and Kashmir 
Finance Department 

C1vll Secreta nat. Jammu. 
••••••• 

Notification 
Jammu, the 3151 of December. 2019 

S.O S q - In exercise of the powers conferred by Section 4 of the jammu 
and Kashmir Levy of Tolls Act, Samvat. 1995, (Act No. VIII of 1995), the 
Government of jammu and Kashmir hereby directs that the Toll Post 
established at Lakhanpur, D1stnct Kathua under the provisions of the said 
Art, shall cease to operate w.e.fOl-01-2020. 

By order of the Government of jammu and Kashmir. 

Sd/· 
(Dr. Arun Kumar Mehta) lAS, 

Financial Commissioner, 
Fmance Department 

No. ET/Estt/125/2015 
Dated: 31 -12-2019 
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